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EducatloDal Polley for AacIamaD 
_d Nlcobar Wanda 

1248. Shri D. C. Sharma : Will the 
Minister of Education be pleased 
to state: 

(a) whether Government have de-
.cided their educational policy for 
the Andaman and Nicobar Islands 
with reference to the medium of ins-
truction; and 

(b) if so, the narure thereof? 

The Deputy Minister of Education 
(Dr. M. M. Das): (a) and (b) The matter 
is under consideration. 

Cnltural Relations with West 
Germany 

1249. Shri D. C. Sharma: Will the 
Minister of Education be pleased 
to srate the steps taken so far by 
Government to promote culrural re-
lations with West Germany? 

The Deputy Minister of Education 
(Dr. M. M. Das) A statement is laid on 
the Table of the House. [S.e Appendix 
V, annexure No. 941. 

Def_ Colony 

u50. Shri D. C. Sharma : Will the 
Minister of Defence be pleased to 
"tate the progress made so rar in the 
·development of Defen~ Colony? 

The Deputy Minlster of Defence 
(Sardar Majithia): A statement is laid 
on the Table of the House. [S .. Appen-
diX, VI, . annexure No. 95]. 

Sale of Soft Drinb in Delhi 

nSI. Shri D. C. Sharma I Will the 
Minister of Home Aifain be pleased 
to state: 

(a) how many Centres have been 
opened for soft drinks and milk in 
Delhi as part of the Prohibition Pro-
gramme;Bnd 

(b) what is the estimated 
these? 

cost of 

The Minlster in the Ministry of 
Home Aifain (Shri Datarl (a) One 
Centre for soft drinks and milk has been 
opened in Gole Market area as a construc-
tive measure of prohibition. 

(b) The Centre is not run by the Govern-
ment. 

Foreign Private IncorPOrated FirmII 
in India 

I:tS:t. Shri D. C. Sharma: Will tIle 
Minister of Finance be pleased to 
state: 

(a) the names of the countries whose 
private incorporated firms started 
business in India during 1955-56; and 

(b) th~ amount of the capital in-
vested and the nature of tbe busi-
ness done by them? 

The Minister of Revenue and Civil 
El<peDditure (Shri M. C. Shah): (a) 
and (b) A statement giving the informa-
ion as available with Registrars in res-
pect of private companies incorporated 
elsewhere than in India and having a 
principal place of business in this country 
is laid on the Table of the House. [Se. 
Appendix V, annexure No. 96]. 

Delhi Pollce 

IZ5J. {Sardar Iqbal Singh: 
\. Sardar Akarpari: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) the number of police personnel 
of the Delhi State, who have been sus-
pended, reduced in rank. dischaIged Or 
dismissed as a result of decisions of rhe 
courts of law during 1956 so far; and 

(b) the number of appeals filed against 
such decisions and the results thereof? 

The Minister in tbe Ministry of 
Home Aff_us (Shd Datar) : 

(a) Officers suspended . 7 

Officers degraded 

Officers discharged 

Officers dism s~ 6 

(b) Two. Both the appeals are pending 
in the High Court. 

Black Hole Tragedy 

US4- Shri Gld ... ani: Will the 
Mini"eI of Education be pleased to 
state: 

(a) whether the attention of the o e~n
menthas been drawn tothenewsappearmg 
in the' National Herald', Lucknaw, dated 
the 29th October, 1956, about the protest 
lodged in a letter by Prof. M. A. A2am, 
Principal, East Bengal Polytechnic, Dacca 
(East Pakistan) to the Editor in Chief of the 
Emyclopaedia BTilan""a as.ins! ~he 
description in the Encyclopaedia regardmg 
the "lliack Hole Tragedy" and chara-
terising it as absc!utely baseless; and. also 




